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r QkLt (A 

CAT /0 111 

¶IV THE CENTRAL ADMINISTRATIVE TRIBUNA, 
CUTTACK BENCH, CUTTACK 

___ 	
frv. /Jç 

.A. No............ 1 99 	 ç 

.kCAppIicant (s) 

Versus 

4v....... Respondent (s) 

Order with Signature 

REGSTER 

Dy. Regirar 

Heard Shri Deepak Misr 

kx~umad and Shri AShok Mishra learne 

counsels for the petitioner and the 

Respondents, respectively. 

It is directed that, if 

the employment exchange has sponsor 

only two name as contended by the 

applicant, the Superintendent of 

P0st Offices, 	yurbhanj Division at 

will take scion to notify and furtil  

publicise the vacancy as per rules 

before finalising the selection. And 

if the selection hs not been fi1t 

the candidature of the applicant will 

also be considered 	 if she 

applies for the post • The Supdt. of 

Post Offices will be free to select 

the candidte best suited for the j 
	 (LQrv 

The matter is thus, 	)121 
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Tia1 
to of 	Date of 
Order 	Order 

Order with Signatura 

disposed of. 


